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C.P No. 76/2002

None for the parties. It is reported that connecting matter is still pending before the
I.ucknow Bench of Hon’ble Allahabad High court, wherein, the stay granted earlier 1s

still continue. Hence, the matter is adjourned to 5" December, 2017.

The matter be listed on 5 December, 2017.
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Date: 06/11/2017 H.P. Chaturvedi, Member(Judicial)
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